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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

0. A. No. 185 0f 2024 (EZ)

Subhas Debnath & Ors

...Applicants
-Versus-

The State of West Bengal & Ors.

...Respondents

Counter Affidavit on behalf of the Respondent No. 4

in compliance of order dated 14.11.2024

I, Amitava Datta, son of Late Manindra Nath Dutta, aged about 70
years, by faith- Hindu, by occupation- Business, residing at Mathapur 1
Lane, Goswamipara, Nabadwip, District — Nadia, Pin 741 302 do hereby

solemnly affirm and says as follows :-

1. [ am the Secretary of the respondent no. 4 herein and as such I am
well acquainted with the facts and circumétances involved in the
present case and I have been duly authorized by said respondent
no. 4 herein to make and affirm the present affidavit on its behalf

and I am competent to do so.

Mgsa:%f‘that a copy of the letter petition was obtained by me and I

N\
PR % \x
r;ha%}; §‘é lTlsed the same and noted the contents and purports thereof
{r,\}f*:. .ﬁ §

2 M 27 28n ,]3% to oppose the same in the manner appearing hereinafter.
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I say that I have been advised to deal with such statements and/or
contentions and/or allegations made in the said letter petitioner
and save and except what are the matter of record and save and
except what would appear therefrom, I deny and dispute each
and every contentions made therein and I put the applicants to the

strict proof thereof.

With reference to the contents made in paragraph no. 1 of the said
letter petition, I say that the contents made therein are not admitted
to be correct and as such denied in seriatim. It is denied that the
Nabadwip Co-Operative Bricks & Pottery Society Limited is
already extinct as alleged or at all. It is also further denied that the
said society does not carry out any work or that the board of the
sald society is invalidated. It is further denied that the Annual
General Meeting are called on in the said society or that the annual
report/ audit report of the said society is doubtful as alleged or at
all. I say that the allegations made in the.said paragraph under
reference are baseless , concocted and motivated. It is stated that
last annual general meeting of the said society held on 18"

December, 2023 wherein 20 members of the society attended.

The Statutory Audit report & Statement of accounts for the year
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books and records of the society was Véry much satisfactory.
The said society has valid trade licences andUdyam Registration
Certificate. The Society had filed its Income Tax Return for the
Assessment Year 2024-25 on 11% November, 2024. The society
registered under the relevant provisions of the CGST Act, 2017.

The society is active and carrying on its day to day activities for

the benefit of its member.

Copy of the said Audit report, Trade License , Udyam
Registration Certificate, Income Tax return copy and GST
registration documents are annexed herewith and are marked with

letter “A”.

With reference to the contentions made in paragraph no. 2 and 3
of'the said Letter petition, I say that the contentions made therein
are not admitted to be correct and as such denied in seriatim. It is
stated that the answering respondent society is constituted under
the provisions of West Bengal Co-Operative Societies Act, 2006
and as such the question being a defaulter under the West Bengal
Societies Registration Act does not and cannot arise at all. Tt is,
however, denied that the answering respondent is defaulter under

any provisions of any law. It is denied that the society does not
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have any office or that the answering respondent is a paper society

as alleged or at all.

With reference to the contentions made in paragraph no. 4 of the
said Letter petition, it is stated that save and except what are the
matter of record and save and except what would appear therefrom,
I deny and dispute each and every contentions made therein. It is
stated that by a registered deed of conveyance dated 20" July
1963 executed between BholanathGhosh and Nabadwip Co-
Operative Bricks & Pottery Society Limited and registered in the
office of the District- Sub- Registrar Krishnanagar recorded in
Book No. 1, Volume No. 21, pages- 26 to 28 being no. 2740 for
the year 1963, the Nabadwip Co-Operative Bricks & Pottery
Society Limited had purchased all that 1 acre and 35 decimal of
land situated in Mouza- BablariDewanganj, Khatian- 290, RS &
LR Dag No. 789 , Police Station — Nabadwip, District- Nadia.
Since the date of purchase, the said Nabadwip Co-Operative Bricks
& Pottery Society Limited was in peaceful possession of the said
land and said land was mutated in records of the Block Land and
Land Reforms Officer under the classification “Itkhola”.The land

in issue was never a natural pond. The said land had always been

gf““%i'ﬂr}{ 9 L thc\part of the bricks filed and soil of the said land had been used

i
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by the said Nawadip Co-operative Briqks & Pottery Society
Limited for the purpose of manufacturing of bricks. Be it mentioned
that by two separate registered deed of conveyance dated 24"
December, 2021 registered in the office of the Additional District
Sub- registrar, Nabadwip, Nadia, the answering respondents have
sold 91 decimal and 36 Decimal of land to Samir Banerjee and
Soumya Banerjee respectively. The answering respondents states
that the allegations made in the said letter petition is absolutely

baseless, motivated and without any merit.

With reference to the contentions made in paragraph no. 5 to 8 of
the said letter petition, I say that the contentions made therein are
not admitted to be correct and as such denied in seriatim. It is
denied that the land in question is average fall land and is now a
pond which retain water six months and more as alleged or at all.
It is further denied that the exist any reservoir and therefore the
question of such reservoir being wandering field of frog, rare variety
of turtle and almost extinct fish and snake does not and cannot
arise at all. It is also denied that there has been any illegal pond

filling and unauthorized construction. It is denied that there has

been any threat to environment as alleged or at all. It is stated that

25
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jurisdiction of the present Hon’ble Tribunal. The society was in
rightfull possession of the said land being the owner till it has sold

the same to the new purchaser.

8. [ say that the allegations made in the said letter petition are baseless,
concoctive and mala fide . I further say that the said letter petition

does not warrant any cognizance as the same is completely baseless.

9. In view of the above, it is humbly prayed that the present

proceedings be dismissed.

10.  The statements made in paragraph no. 1 to 7 are true to my
knowledge and the rest are my humble submission before this

Hon’ble Tribunal.
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NABADWIP CO-OPERATIVE BRICKS & POTTERY
SOCIETY LIMITED

Registration No - 45(N) | Dated - 21/02/1961

Village — Bablari

Post Office — Nabadwip
District — Nadia, PIN ~ 741302

West Bengal

STATUTORY AUDIT REPORT

STATEMENT OF ACCOUNTS
Years of Audit: 2023-2024

&

J

Secretary
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Bricks & Pottery Society Lid.
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- INTRODUCTORY STATEMENT
YEAR OF AUDIT : 2023-24
(PERIOD OF AUDIT FROM 01-04-2023 TO 31-03-2024)

}. Name of the Society :Nabadwip Co-Operative Bricks & Pottery Society Lid
2. Address in full :Vill-; Bablari ,Block-:Nabadwip, Dist-Nadia
and Dote: 45 (N) Dt. 21-02-1961 & SSI/N-829/331(a)/72 dated 05/02/1972,
District Industrial Officer, Nadia.
4. Type Of Society : Primary industrial Co-operative Society Ltd
5. No of Mc held during this year : 12
6. Dateof A.G.M-: 18/12/23(Attendance 20 member) :
7. No of Members As On 31-03-2024: 32

8. Name of the Board Directors& Designation(As per last introductory Statement)

Name Designation Date of Election
1.Sri Durga Das Roy Chairman | 21--12--2020
2.Sri AmitavaDutta Secretary _ "
3.Sri SukalyanGhosh Director v
4.Sri SubhajitKarmakar Director v
5.Sri ShyamSundarGhosh f Director ' N
6.Sri Narayan Debnath _ Director ‘ v
10. Name of the last audit officer his : Sri Tapas Kumar Biswas,SAG-L,RangeHQ
Designation

11. Name of the Present audit officer : AmitavaGhosh, Senior Auditor Grade-II

His Designation H.Q. NADIA RANGE
12. Paid up Share Capital ~ : Rs.36,080/-
13. Working Capital/Turnover : Rs 2.7 crore
14. Audit Fee : Rs.9500/-(23-24)
15. Net Profit : Rs.23,713.20/-(23-24)
16. Undistributed Profit - : Rs.2,65,775.28
17. Place and Date of completion of this audit : Locally 17/09/2024
\
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NABADWIP CO- OPERATIVE BRICKS & POTTERY

SOCIETY LIMITED
Vill-: Bablari, P.O-:Nabadwip, Dist-Nadia, West Bengal

Report on the Statutory Audit year of 2023-24

I, the undersigned have conducted and completed the statutory Audit of
the above named society for the years 2023-24 ,in terms of Sec97(1)(b) of the West
Bengal Co-op. Societies Act 2006 as per order no 823/1(2) DA dt. 29/02/24 of the
honorable Director of Co-operative Audit, West Bengal . My observations during the
course of Audit are given hereunder as separate report u/s 98(1)of the WBCS Act, 2006

Since, audit was completed on the basis of books and records produced by the society, so any
information which was come out and was not produced at the time of audit and afterwards and if it
changed the audited accounts. Then, The management of the society was fully responsible in this
regards. ~

Though Statutory notice was served to the society prior to audit drawing attention to all members to
verify their individual balances with the society’s personal ledger, none approached to society during
the course of audit with any single point of objection /irregularity in accounts. Therefore, the final
accounts submitted by the present management were considered by the undersigned for the purpose
of completion Audit.

In addition to the Auditor’s certificate at the foot of the Balance sheet , along term report
containing my observation is appended below.

PRELIMINARY-The Society Was registered by the A.R.C.S ,NADIA bearing regn no -45.(N) Dt. 21-02-
1961 & SSI/N-829/331(a)/72 dated 05/02/1972,District Industrial Officer, Nadia. The area of
membership confined to the Bablari Village with in Nabadwip PS.

MEMBERS -: . The number of members as on 31.03.2024 stood at 32. Member register should be
maintained properly.

MEETINGS-: The management of the society is vested upon a board of directors consisting 06
directors elected on 21/12/2020 ..The last A.G.M was held on 18/12/2023 .During these year under
audit, Management met 12 times .. No HGM held during the year. The AGM and HGM should be
held according to section 29 & 30 of WBCS act 2006 .

PAID UP SHARE CAPITAL -: At the end of the year ,Paid up share capital reached at Rs.36080/- which
agreed the detail list submitted by the society. Share certificate must be issued to the members.

STATUTORY FUND -: After alldeatiaon 8%"4@3@?8%;91‘ the year 2023-24, balance of Reserve fund

and B.D.F stood as Rs.73,0,fv 5.55,0307>:'r gpe&t\jvely. No Reserve fund and No Bad Debt
*‘QA \1’ .
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Fund has been invested in NDCCB. So, It violates sec 121 & 120 of WBCS Rule 2011 & 81 and 80
of WBCS act 2006. Co-Op Edu .fund stood as Rs.21,606/- This fund should be remitted to the
proper corner at an early date.

AUDIT FEES-..An amount of Rs.9500/- has been assessed as audit fee for the year 23-24 as per sec
157 &159 of WBCS rules 2011.Society should remit this amount within due date.

PROVIDEND FUND--: At the end of this year, Provident fund of the society reached at
Rs.3815/-.It carries from last Balance sheet. It should be remembered that according to u/r
122 of whcs 2011, an employees contribution to the fund in a month shall be eight and one
third per cent of his basics. ‘

Other Grant & Fund-: —: At the end of this year, The following fund of the society stood at

[ Sl Head of A/C Balance investment outside
No ’
1 Charity Fund | Rs. 2212.50 Nil
2 Bonus Allotment Rs.17548.15 Nil
3. ‘Development Fund Rs.2342.65 Nil
4, Building Fund Rs.7429.70 Nil
5 Capital Ex- Fund Rs.1000.00 V Nil
16. | Replace Fund Rs. 2235.00 ' Nil

Other Fund-: At the end of this year, Capital reserve for land & Building and Capital Reserve
{Land Selling) stood at Rs. 10,53,695/- and Rs.32,00,000/- respectively. It all comes from Last
Balance sheet.No documents in this regard has been produced by the society.

Advance( L)-: At the end of this year, Advance payable stood at Rs. 15976000/-.No detail list
or ledger has been found at the time of Audit.

CASH IN HAND- The closing cash balance as on 31.03.2024 stood at Rs.6847/- only.

CASH AT BANK-: -: The cash at bank on 31/03/2024 were as follows

St Head of A/C Balance - Passbook/Bank
No ; ' ' Statement

1 C/ A A/C NDCCB Rs. 367.00 ; Not Found
2 S.B A/CNDCCB Rs.22.00 Not Found
3. S.B A/C NDCCB (KGR) Rs.101.00 Not Found
4, C/ A A/C NDCCB(KGR) Rs.11.00 Not Found
5 S.B A/C NDCCB{Nabadwip) Rs.25.00 Not Found
6 C/ A A/C NDCCB (Nabadwip) < .| Rs. 600.00 Not Found
7 C/ A A/CNDCCB (Nabadw o £, £al'Rs.19,82,458.28 Agreed
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Share-: As on 31/03/2024 , Rs,5000/- as share invested in NDCCB Ltd.which is agreed by share
statement.

Closing Stock-: As on 31/03/2024, Closing stock stood at Rs.64,76,737/- . The management of
the society duly confirmed the amount. ~

Fixed Asset-:As.on 31/03/2024, Fixed Asset of the society stood at Rs.1,17,39,463/- after
depreciating amount of Rs.5,11,505/-

Loan & Advance-: As on 31/03/2024, Loan and Advance by members stood at Rs.3274/- and
Rs.110129/- respectively. No detail list or ledger has been found at the time of Audit.

PROFIT / LOSS-: In this year of Audit, Net profit stood at Rs.23,713.20/-.Undistributed profit
was increased and it stood at Rs.2,65,775.28/-

Other
° The maintenance of books and records of the society was very much satisfactory.
o The Management of the society is not in practice of submitting the compliance
Report. The management is hereby requested again to submit the compliance
Report to the Director of Cooperative Audit, West Bengal positively within 45 days

of receiving this report u/s 98(2) of the W.B Cooperative societies Act 2006 & Rules
2011,

Wishing a brighter Prospect of the society in future, | convey my heartiest thanks to

the management and members of the society for extending their best of Co-operation
at the time of Audit. V ‘ S
f IQXK\
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NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.
Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302 -
Balance Sheet
As at 31st March 2024
Liabilities - Amount| Amount | . Assets Amount | Amount
Paid-Up-Share Capital Cash-in-hand 6847.00
A’ Class from Individuals Cash-at-Bank
Statutory Funds Current A/c NCCB Ltd. 367.00
‘Reserve Fund 73002.00 SB A/c - NCCB Litd. 22.00
Bad Debt Fund 65015.00 SB A/c - NCCB Ltd. (Kgr) 101.00
Co-Op.Education Fund 21601.00 Current A/c NCCB Litd. (Kgr) 11.00
Other Grants & Funds (Socy) SB A/c NDCCB Ltd. (Naba) 25.00
Chariety Fund ' ) 2212.50 Current A/c NDCCB Lid. (Naba) 600.00
Provident Fund 3815.00 Current A/c NCCB Ltd. (Naba) 1982458.28
Bonus Allowance 17548.15 Investment Share (LBS)
Development Fund 12342.65 NDCCB Ltd. 5000.00
Building Fund 7429.70 Nadia Co-Op. Bank MKTG Society Ltd. 500 5500.00
Capital Ex-Fund 1000.00 Fixed Assets ‘
Replace Fund 2235.00 Land 4280260.00
Other Funds Building 1360304.00}
Capital Reserve for Land & Building Bead Stock 10061.00
Capital Reserve (Land Selling). Heat Chamber Oven 165433.00
Other Liabilities ‘|Computer 5022.00
Dividend Payable Furniturer 32719.00
Advance 15976000.00{ Workshed 3255701.00
Audit Fee Payable Fan 1543.00
Undistributed Profit Tubewell 36763.00
Plant & Machinery 2123488.00
Electric Goods 18163.00
Water Tank 20464.00
Tray Plate for Fly Ash Bricks 150192.00
CCTV Camera 23086.00
Co-Operative Law Book 466.00¢
Truck Carriage Van . 255798.00
C/F 20749734.28 ‘ C/F 13735394.28
AUDITORS CERTIFICATE
[ report that | have audited the above Balance Sheet of NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY
LTD. As on 31/03/2023 and the Annexed Profit and Loss Account on that date and have required all the information and
explanations. The Balance Sheet exhibits true and fair view of the state of affairs of the Society according to the best of my
information and explanation given to me and as shown by the books of Accounts of the Society. In my opinion the books of
accounts have been as required under the Act, the Rule and By Laws. .
N 25,

1airman
Nabadwip Co-operative

Bricks & Pottery Society Ltd.
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Director .
Nabadwip Co-operative
Bricks & Pottery Society Ltd.
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NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.
Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302

Balance Sheet v
As at 31st March 2024 -
Liabilities Amount| Amount Assets Amount Amount
B/F 20749734.28 B/F 13735394.28
Land Advance
Loan due by members 3274.00
Advance Members 1'10129.00
Advance to S.S.K 50000.00
ITC Available
CGST 46017.00
SGST 46017.00 92034.00
QOther Assets
Sundry Debtors 14120.00
Securiety for Electricity 248046.00]  262166.00
_ Deposit to Punjab National Bank 20000.00
Closing Stock 6476737.00
- 20749734.28 20749734.28
AUDITORS CERTIFICATE

I report that | have audited the above Balance Sheet of NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY
LTD. As on 31/03/2023 and the Annexed Profit and Loss Account on that date and have required all the information and
expianations. The Balance Sheet exhibits true and fair view of the state of affairs of the Society according to the best of my
information and explanation given to me and as shown by the books of Accounts of the Society. In my opinion the books of
accounts have been as required under the Act, the Rule and By Laws.

airm
Nabadwip Co-operative
Bricks & Pottery Society Lid,
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Vivnitaya, Sadén,

Secretary

Nabadwip Co-operative
Bri’;‘é@kgigggqmtmtgry Society Ltd.
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Director

Nabadwip Co-operative
Bricks & Pottery Society Ltd.
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NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.
Village - Bablari, Post Office Nabadwip, District - Nadia,-PIN - 741302
Profit & Loss Account
For the year ended 31st March 2024
Particulars Amount Particulars Amount
To Salary Paid 108000.00|By Gross Profit 1552485.00
" Allowance Paid (Staff) 444000.00{  (Transferred from T rading A/c)
" Driver Allowance 144000.00|" Admission Fee 20.00
" Office Expences 6361.00]" Carrying Cost Recd. 6675.00
" Electricity Charges 116710.00]
" Office Rent 23475.00
" Repairing Charges 27821.00
" BSNL Connecting Charges 4770.00
" Printing & Stationery 5760.00
" Travelling Allowance 19040.00
" Bank Charges 129.80
" Misc. Wages 16550.00
" Miscellaneous Exp. 400.00
" Donation & Puja Donation 14501.00
" Discount on Fly Ash Bricks Sales 45.00
" Carrying Cost Paid 6675.00
" Diesel Purchase ~2930.00
" Entertainment 1650.00
" Advertisement 1100.00
" Puja Bonus 12000.00
* Tax Consultant Fee 4000.00
" Expencee for Loan 15000.00
" Rent of Land 544.00
" Gram Panchayet Tax 24000.00
" Donation for Dev. Fund (GP) 9000.00
" Trade Licence Fee 1500.00
" A.G.M. Exp. 4500.00
" Audit Fee Payable 9600.00
" Depreciation 511505.00
" Net Profit 23613.20
(Transferred to P & L App. Alc)
1559180.00 1559180.00
A
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| NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.

Village - Bablari,

Post Office Nabadwip, District - Nadia, PIN - 741302
Trading Account
For the year ended 31st March 2024

Particulars Amount Particulars Amount
T'o Opening Stock 4899247.00|By Sale of Fly Ash Bricks 88545.00
" Fly Ash Purchase 30000.00]" Fly Ash Bricks for Building Construction 42000.00
" Stone Dust Purchase 28000.00]" Closing Stock 6476737.00
" Labour (Prodn) 97550.00 -
" (Gross Profit 1552485.00
(Iransferred to P & L A/c)
6607282.00 6607282.00
Profit & Loss Appropriation Account
For the year ended 31st March 2024
Particulars Amount Particulars Amount
To Reserve Fund 2361.00{By Net Profit 23613.20
" Bad Debt Fund 3542.00] (Transferred from P & L Alc)
" Co-Op. Education Fund 1181.00]" Undistributed Profit 249176.08
" Undistributed Profit 265705.28|(LBS)
(Trabsferred to B/S)
' 272789.28 272789.28
oﬁ’m Ad
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NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.
Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302

Cash Account

For the year ended 31st March 2024

Receipt Amount Payment Amount
Sale of Fly Ash Bricks 88545.00|Deposit to NCCB Litd. 4990000.00
CGST recd @ 6% 5312.50{Advancec Refund 1820000.00
SGST recd @ 6% 5312.50{Cheque (Bounce) Returned 300000.00
Withdrawal from NCCB Ltd. 3213129.80|Fly Ash Purchase (Prodn) 30000.00
Advance Recd. 5440000.00/Stone Dust Purchase (Prodn) 28000.00
Carrying Cost recd. 6675.00{Labour (Prodn) 97550.00
Admission Fee from Members 20.00{ Workshed (Shed & Grill) 282000.00
Share recf. From Members 2000.00{ Workshed (Primer Colour) 1545.00
Fly Ash Bricks for Const. of Building 42000.00|Building (Labour) 99050.00
Building (Materials) 113827.00
Building (Misc.) 2245.00
Building (Fly Ash for Construction) 42000.00
Carrying Cost Paid 6675.00
Salary Paid 108000.00
Allowance Paid 444000.00
Driver Allowance 144000.00
Office Expence 6361.00
Office Rent 23475.00
Electricity Charges 116710.00
Repaining Charges 27821.00
BSNL Connecting Charges (Net) 4770.00
Printing & Stationery 5760.00
Travelling Allowance 19040.00
Bank Charges 129.80
Misc. Wages 16550.00
Miscellaneous Exp. 400.00
Donation & Puja Donation 14501.00
Discount on Fly Ash Bricks Sales 45.00
Diesel Purchase 2930.00
Entertainment 1650.00
Audit Fee Paid 9500.00
« ‘ Advertisement 1100.00
C/F| -8802994.80 C/F| 8759634.80
T p Al N
. ‘4 b'&é‘&
fud Off fﬁx“,i"
s Lo
EANRSE

o / Secgéeta Nab Director

Nabadwip Co-operdy L aradwip Lo-operauve abadwip Co-operative

Bricks & Pottery Societ & Vi g}ﬁ “&i & Pottery Society LtcBricks&PotterySociety Ltd.
e Page 1




38

~M] -

NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.
Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302
Cash Account
For the year ended 31st March 2024

Receipt Amount Payment Amount
B/F| 8802994.80 . B/F| 8759634.80
Puja Bonus 12000.00
Tax Consultant Fee ‘ 4000.00
Expence for Loan ' 15000.00
Rent of Land 544.00
Gram Panchayet Tax 24000.00
Donation for Development Fee 9000.00
Trade Lisence Fee 1500.00
A.G.M. Exp. - 4500.00
8802994.80 8830178.80
34031.00 6347.00
8837025.80 8837025.80
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NABADWIP CO-OPERATIVE BRIC

Village - Bablari, Post Office Nabadwi

KS & POTTERY SOCIETY LD,
» District - Nadia, PIN - 741302
Detailed List of Closing Stock

As on 31.03.2024

Sk Ne Particulars Qnty Rates “Value Total Value

! Flyu Ash Bricks 688071 Pies 7.00 4816497.00

4816497.00
1 Fly Ash Dust 55.963 tons 1380.00 77229.00
2 Cement 131 Bags 450.00 38950.00
3 Stone Dust 177.383 tons 800.00 141906.00
4 Sand 5282 cft. 40.00 211280.00

V 489365.00
Old Stock 1170875.00

1170875.00

Grand Total 6476737.00
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NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LTD.

Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302
Detailed List of Depreciation

Ason 31.03.2024

Sl No Particulars Amount Rates Amount of Deprecation
1 Building 1131469.00 2.50% 28287.00
2 Dead Stock _11179.00 10% 1118.00
3 Heat Chamber Oven 183814.00 10% 18381.00
4 Computer 7533.00 33.33% 2511.00
5 Furniture & Fixture 36355.00 10% 3636.00
6 Workshed 3128585.00 5% 156429.00
7 Plant & Machinery 2359431.00 10% 235943.00
8 Fan 1714.00 10% 171.00
9 Tubewell 40848.00 10% 4085.00
10 Electric Goods 20181.00 10% 2018.00
11 Water Tank 22738.00 10% 2274.00
12 Tray Plate for Fly Ash Bricks 166880.00 10% 16688.00
13 CCTV Camera 34628.00 33.33% 11542.00
14 Truck Carriage Van 284220.00 10% 28422.00

511505.00
g i o)
\"/o G«fﬁéﬁj
‘& Audit Offigqd 0%
A o @(\\ et
| L 52 W
{.\\! %[fM , Encal-fam GRPN
0. bty Dubla )
Chairman Secretary Director

Nabadwip Co-operative

Bricks & Pottery Society Lid.

Nabadwip Co-operative

Bricks & Pottery Society Ltd.

Nabadwip Co-operau..

Bricks & Pottery Society Ltd.




N -

41

NABADWIP CO-OPERATIVE BRICKS &

POTTERY SOCIETY LTD.

Village - Bablari, Post Office Nabadwip, District - Nadia, PIN - 741302
Detailed List of Paid-Up Share Capital

As on 31.03.2024

Name of Menfbers

SL No Amount

1 Durgadas Roy 1500.00
© 2 Amitava Datta 1500.00
3 Pumnendu Bhowmick 1500.00
4 Tulsi Paul 1500.00
5 Mihir Ghoswaimi - 500.00|
6 Swadhin Das 1100.00
7 Arunabha Dutta 1500.00
8 Debi Das Roy 500.00
9 Rishikesh Goswami 1100.00
10 Luttu Chowhan 1500.00
I Nilanta Biswas 1500.00
12 Shyam Ghosh 1100.00
13 Panchkari Ghosh 500.00
14 Narayan Debnath 1100.00
15 Anil Mondal 1500.00
16 Shyam Sundar Das 1100.00
L7 Jugal Bairagya 1100.00
__i8 Dhruba Banik 1100.00
19 Santadas Roy 1100.00
20 |Gobinda Sardar 1050.00
21 Kartick Ghosh 1500.00
22 Santu Ghosh 1050.00
23 Gobinda Debnath 1050.00
24 Madan Chowhan 1050.00
25 Nepal Chowhan 1040.00
26 [Nirmal Debnath 1040.00
27 | Antara Debnath 1000.00
28 |Subhajit Karmakar 1000.00
29 |Dayamoyee Dutta 1000.00
30 Sukalyan Ghosh 1000.00
31 Sumanjit Chatterjee 1000.00
32 Sanatan Biswas 1000.00
e Lotal 36080.00
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I
FORM 11

[ See rule 5?{8(2} ] |

‘Name Of District :NADIA
Name Of Block : NABADWIP
Name Of Gram- Panchayat BABLARI

Trade Regxsuahon No:- 737 L Trade Reglstratwn Date: ~27-Mar—2024
Trade: Regxstrahon Cerb.ﬁcate 1ssue No:- 1 E ST Issue Date: -27-Mar—2024

~ :,?zadé{Reg’xstxatxon Cernﬁcate xssued for the period of: 2023-2024 2024-2025 2025-2026
To AMH‘AVA DA'ITA )

’

(Name of Proplpartner/Director)

FuﬂAddress o
VILLAGE + BABIARI PARA - 'PRANGOPAL NAGAR
B VCE STA'I'ION NABADWIP POST OFFICE - BABLARI |
7Z. - 003 BABLARIDEWANGAN]  DAG- 780, 790
741316 R

i Gram Sansadl Part No. VII

Descnpnon of Trade :MANUFACTURING FLY ASH BRICKS

Gram panchayat acknowledges a sum of Rs. 1500 (Rupees One Thousand Five Hundred Only)

From M!S NABADWIP CO- OPERATIVE BRICKS AND POTTERY SOCIETY LTD
- (Name of Trade)

thls cerhﬁcate shall not absolve the applicant from- the requlrement of. procm'm
arances to be obtained from: the appropnate authonty before actual commen I
iolation/default is noted later i is, the certificate shall be hable to be cancelle

the tradelbumnv shallbe closed down with immediate effect.

"Iﬂ hJS :'Certiﬁbate ISVEléc&bhicanYGenéﬁtéd |

N.B.: Gram Panchayat has every right to cancel or revoke or not allowing renewal of registration at ‘any time

Ref. Apphcatmn Docket No. SSNOCOTI093514191N
gpmyb.gov.w

R G @ ,{:’_":"-,

r"-"‘\-. % 0"5




A ‘quernment of india
- Ministry of Micro, Small and Medium Enterptises .

UDYAM REGISTRATION CERTIFICATE

B TR T T
I AT Rea
YGCRO, SWALL & MEOIUM ENTERPRISES

UDYAM REGISTRATION NUMBER

UDYAM-WB-15-0003151

NAME OF ENTERPRISE M/S NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LIMITED
| SNo caf o 95 Date
|1 202425 1 ~ Micro 27/04/2024
TYPE OF ENTERPRISE * 2 ! . 202324 . Micro 09/05/2023
EE | Micro 26/06/2022
4 202122 I Micro 05/06/2021
MAJOR ACTIVITY
SOCIAL CATEGORY OF
ENTREPRENEUR GENERAL
8.No.| Udyog Aadhsar Memorandum Unit{s) Name T ’
NAME OF UNIT(S) - - e g
1 ‘WB15A0003256 Nabadwip Co-Operative Bricks damp; Pottery Society Ltd i
Fiat/Door/Black No. PRANGOPAL NAGAR Name of Premises/ Building PRANGOPAL NAGAR
Village/Town BABLARY Block NABADWIP
OFFICAL ADDRESS OF ENTERPRISE  |Road/Street/Lane BABLARI ROAD. City NABADWIP
State WEST BENGAL District NADIA, Pin 741302
Mobile 7501542466 Email: ncbpslbublari@gmail.com
DATE OF INCORPORATION / 21/02/1961
REGISTRATION OF ENTERPRISE
DATE OF COMMENCEMENT OF
PRODUCTION/BUSINESS 21/02/1961
SNo. NIC 2 Digi NIC 4 Digit NIC 5 Digit Activity |
CINQASTSIONAL INDUSTRY 1 : 23 - Manufacture of oth - talli 2392 - Manufacture l:':lla building |23921 - Manuf; l:]u f | Manuf; ::xy i
- ivianulacture of other non-me (o - vign C ol ¢l Y 14 - ivianuia: e O] anuta ring
IFICATION CODE() mineral products materials bricks !

DATE OF UDYAM REGISTRATION

" Tm case of graduation (upward/reverse) of status of an enterp!
26.06.2020 issued by the M/o MSME.

Disclaimer: This is generated st

05/66/2021

rise, the benefit of the Government Schemes will be availed as per the provislens of Notification No. S.0. 2119(E) dated

't

For any assistance, you may contact:

t, no si; e required. Printed from https://udyamregistration.gov.in & Date of printing:- 29/08/2024

1. District Industries Centre:

2. MSME-DFO:

NADIA ( WEST BENGAL)

KOLKATA (WEST BENGAL)

Wisit : www.msme.gov.in www.demsme.gov.in ; www.champions.gow.in

@ Follow us @minmsme & .‘@msmeché




G, Y Sl W e darery
MINISTRY OF

MICRO, SMALL &

MEDIUM ENTERPRISES

under MSME Sustainable (ZED) Certification Scheme

We undertake to conform to the values of Zero Defect
Zero Effect in our enterprise and ensure that our
processes shall be environmentally sound and socially
responsible with safe and high quality products.

We will give back, in every way we can, to our people
our community and to our planet.

Na',??N?YY?.P,..QQiQP?W?V??Q’?F'ﬁ? &amp; Pottery Society Ltd

v ¢ R%

Flat No:- BABLARI. Building:- Nabadwip Co-Operative Bricks & Pottery Society Ltd
Road/Street:- BABLARI. Village/Town:- BABLAR]. Block:- . City.- BABLARI, NADIA,
WEST BENGAL-741302

.. UDYAM-WB-15-0003151

November 11. 2023
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Acknowledgement Number.692318620111124

-

"‘\2%’
\

Date of filing : 11-Nov-2024

INDIAN INCOME TAX RETURN ACKNOWLEDGEMENT Assessment
[Where the data of the Return of Income in Form ITR-1(SAHA)), ITR-2, ITR-3, ITR-4(SUGAM), ITR-5, ITR-6, ITR-7 Year
filed and verified] i
{Please see Rule 12 of the Income-tax Rules, 1962) . 2024-25
: PAN AADAN0025C
Name NABADWIP CO OPERATIVE BRICKS & POTTERY SOCIETY LTD
Address PRANGOPALNAGAR BABLAR!, NABADWIP NADIA , 32-West Bengal 91-INDIA, 741316
Status - AOP/BOI  Form Number . RS

Current Year busmess loss, if any 0
o | Total Income 32,120
g i Book Profit under MAT, where apphcable C3
®
iﬁ ; Adjusted Total Income under AMT, where apphc ble: 4 0
g b o
o § Net tax payable 5 0
g . e — -
€ . Interestand Fee Payable 0
@ P - . L .
-g Total tax, interest and Fee payable 7 0
é . . . .

i Taxes Paid 8 . 1.689

© (+) Tax Payable /(-) Re (-) 1,690
:g Accreted Income 0
a E . swen e -~
E Addmonal Tax payab!e o
= ' . - e v . .
5 | Interest payable u/s 115TE 0
[ — — - e ot o s e e e e e —— ey — i s s v mi s e,
g » Addmonal Tax and interest payable 13
=S - o e I B U OSSN e e
3 ’ Tax and interest pald 14 0
§ (+) Tax Payable /(-) Refundable (13-14) L 15 0
Income Tax Retum electronically transmitted on 11-Nov-2024 20:03:22 from IP address 152.59.165.234
and verified by AMITAVA DATTA having PAN CHAPDS5344p on 11-Nov-2024 using
paper ITR-Verification Form /Electronic Verification Code TAAKWE5YDI generated through Aadhaar QTP
mode

s % I
v 4
Barcode/QR Code

'

Filed u/s 139(1) On or before due date e-Filing Acknowledgement Number : 692318620111124

MDAN0025C05692318620111IZ%BObCO6f51ZbOaa70183bb34f5fae60662dcdd65
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[See rule 61(5)]

' Form GSTR-3B

2024-25

Apr-Jun

T9AADAN0025C1Z6

| NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LIMITED |

| NABADWIP CO-QPERATIVE BRICKS & POTTERY.SOCIETY LIMITED

AA190624678602T

16/07/2024

(a) Outward taxable supplies (other than zero rated, nil rated and
exempted)

(b) Outward taxable supplies (zero rated)

(Amount in ¥ for all tables)

2211.00

0.00

(c) Other outward supplies (nil rated, exempted)

(d) Inward supplies (liable to reverse charge)

0.00

0.00

(e) Non-GST outward supplies

(i) Taxable supplies on which electronic

fto
be fumished by electronic commerc

(if) Taxable supplies made by regi
operator, on which electronic com’s
{to be furnished by registered person
commerce operator]

required to paytax u/s 9(5)
plies through electronic

0.00

gmﬂifwﬁf :
L n« S50

Supphes made to Unregnstered Persons 0.00 0.00

Supplies made to Composition Taxable 0.00 0.00

Persons -

Supplies made to UIN holders g K £ 0.00 0.00
LR

A lTC Avallable (whether in full or p ﬁ)‘k KPIRY DATE / /

(1) Import of goods st / /’ 0.00 0.00 0.00 0.00
(2) Import of services \"%3 g A ’//’ 0.00 0.00 0.00 0.00
(3) Inward supplies liable to reverse chargé‘?% &f ih_%ﬁ&%é‘fé) 0.00 0.00 0.00 0.00
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(4) inward supplies from ISD A 0.00 . 0.00 0.00 0.00
(5) All other ITC 4284.00 w 0.00 0.00 0.00
B. ITC Reversed

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 000} ° 0.00 0.00
(2) Others 0.00 0.00 0.00 0.00
C. Net ITC available (A-B) 4284.00 0.00 0.00 0.00
(D) Other Detalls 0.00 0.00 0.00 0.00
(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 - 0.00 0.00 0.00
period -

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00] - 0.00 0.00

From a supplier under composmon scheme, Exempt, Nil rated supply
Non GST supply

0.00 0.00

System computed

Interest

Interest Paid 0.00 0.00 0.00
Late fee - 0.00 -

(A) Other than reverse charge

Integrated 0.00 .00 - 0.00 0.00 -

tax

Central tax 2211.00 - 0.00 0.00 0.00
State/UT tax 2211.00 0.00 - - 0.00 0.00 0.00
Cess 0.00 0.00 0.00 0.00 -

(B) Reverse charge 4

Integrated | 0.00 . - . . 0.00 . -

Tax

Central tax 0.00 - - - - 0.00 - -
State/UT tax - 0.00 - - - - 0.00 - -

Cess 0.00 - - - - 0.00 - -

I June 2024

Verification;.
I hereby solemnly affirm and declare that

nothing has been concealed there from. g';.(, 3 RY DATE

¥1.12.28
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Date! 15707/2024 Name of Authorized Signatory

AMITAVA DATTA

. ‘ Designation /Status
secretory




4 Form GSTR-3B
| [See rule 61(5)]

2024-25
Jul-Sep

| 19AADAND025C1Z6

NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LIMITED
NABADWIP CO-OPERATIVE BRICKS & POTTERY SOCIETY LIMITED
AA190924840685L

18/10/2024

(Amount in ¥ for all tables)

(a) Ouiward taxable supphes (other than zero rated, nil rated and

6030.00
exempted)

-(b) Outward taxable supplies (zero rated) - - 0.00
(c) Other outward supplies (nil rated, exempted) - - -
(d) Inward supplies (liable to reverse charge) 0.00 0.00 0.00 | 0.00
. (€} Non-GST outward supplies

(i) Taxable supphes on whlch electronicy
be furnished by electronic commercedb)

(i) Taxable supplies made by regi
operator, on which electronic commex
[to be furnished by registered person
commerce operator]

¢ h electronic dommerce 0.00 - . - - -
required to pay tax u/s 9(5)
plies through electronic

Supplies made to Unregistered Persons - 0.00 0.00
Supplies made to Composition Taxable 0.00 0.00
Persons :

Supplies made to UIN holders 0.00 0.00

I
A ITCAvailabIe {whether in full or pat;

(1) Import of goods | g\ BAFIRY L /,g, :} 0.00 0.00 0.00{ 000
(2) Import of services N4 o / 0.00 0.00 ' 0.00 0.00

(3) Inward supplies liable to reverse ch

0.00 0.00 © 0.00 | 0.00
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(4) “nvéard sipplies from ISD 0.00 -0.00 0.00 0.00
(5) Allother ITC 0.00 0.00 0.00 0.00
B. ITC Reversed - ‘

(1) As per rules 38,42 & 43 of CGST Rules and section 17(5) 0.00 0.00 0.00 0.00
(2) Others 0.00 0.00| - 0.00 0.00
C. NetITC available (A-B) 0.00° 0.00 0.00 0.00
(D) Other Detalils 0.00 0.00 0.00 0.00
(1) ITC reclaimed which was reversed under Table 4(B)(2) in earlier tax 0.00 0.00 0.00 0.00
period

(2) Ineligible ITC under section 16(4) & ITC restricted due to PoS rules 0.00 0.00 0.00 0.00

System computed

Interest i
Interest Paid 0.00 0.00 0.00
Late fee - 0.00 -

(A) Other than reverse charge

lntegrated 0.00 0.00 0.00 0.00 - 0.00 0.00

iax

Central 6030.00 0.00} 6030.00 0.00 - - 0.00 0.00 0.00
tax

State/UT 6030.00 0.00 6030.00 6030.00 - 0.00 - 0.00 0.00 0.00
tax

Cess 0.00 0.00 0.00 - - - 0.00 0.00 0.00

(B) Reverse charge and supplies made u/s 9(5)

Integrated 0.00 0.00 0.00 - - - 0.00 -

tax

Central 0.00 0.00 ’ - - 0.00 -

tax

State/UT 0.00 0.00 - - 0.00 -

tax
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| Septeriber 2024 0.00 6030.00 6030.00 | 0.00 |

Verification;

I hereby solemnly affirm and declare that the inform

ation given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed there from,

Date: 18/10/2024 . Name of Authorized Signatory

AMITAVA DATTA

Designation /Status
secretory

“Nabadwi
N P Co-opera
Bricks g, Pottery Sgiiett;vftd \




